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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054
BULLETIN PART-II
(General information relating to Legislative and other Matters)
Monday, 23 March, 2026/02, Chaitra, 1948 (Shaka)
No. 39

Election to Financial Committees (2026-2027)

The House adopted a Motion moved by the Hon’ble Chief Minister on 23™ March, 2026
regarding elections to the Financial Committees for the financial year 2026-2027. Hon’ble Members
may kindly note the following schedule for elections to these Committees: -

S. Name of the Number Last date for Last date for Date of elections,
No. . Committee of filing of withdrawal of if necessary
Members nominations nominations
to be
elected
1. Committee on Nine 25" March, 2026 27" March, 2026 30™ March, 2026
Public upto 05.00 PM upto 05.00 PM (03.00 PM to 05.00
Accounts PM) in the MLA
Lounge-I
2. Committee on Nine 25" March, 2026 27" March, 2026 30" March, 2026
Estimates upto 05.00 PM upto 05.00 PM (03.00 PM to 05.00
PM) in the MLA
Lounge-I
3.  Committee on Nine 25" March, 2026 27" March, 2026 @ 30™ March, 2026
Government upto 05.00 PM upto 05.00 PM (03.00 PM to 05.00
Undertakings PM) in the MLA
Lounge-I
Ranjeet Singh
Secretary

Note: 1. For the convenience of Members, Nomination Forms are enclosed herewith. The same are
also available in the Notice Branch of the Assembly Secretariat and on this
https://delhiassembly.delhi.gov.in/download-forms link of Website of Delhi
Legislative Assembly.

2. Members are requested to submit the Forms in the Notice Branch only.
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NOMINATION FORM

I propose the name of Sh./Smt./Ms

, MLA to be member of the

Committee on Public Accounts.

Signature of Proposer

Name of Proposer

Constituency No.

Place: Delhi

Dated:

I am willing to serve as Member of the Committee on Public Accounts.

Signature of Proposed MLA

Name

Constituency No.

Place: Delhi

Dated:
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NOMINATION FORM

I propose the name of Sh./Smt./Ms

, MLA to be member of the Committee on

Estimates.

Signature of Proposer

Name of Proposer

Constituency No.

Place: Delhi

Dated:

[ am willing to serve as Member of the Committee on Estimates.

Signature of Proposed MLA

Name

Constituency No.

Place: Delhi

Dated:
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NOMINATION FORM

[ propose the name of Sh./Smt./Ms

, MLA to be member of the

Committee on Government Undertakings.

Signature of Proposer

Name of Proposer

Constituency No.

Place: Delhi

Dated:

I am willing to serve as Member of the Committee on Government
Undertakings.

Signature of Proposed MLA

Name

Constituency No.

Place: Delhi

Dated:




To,
The Secretary
Delhi Legislative Assembly
Old Secretariat,
Delhi.

Subject: Withdrawal of Nomination.
Sir,
Please refer to my Nomination Form for Committee on Public

Accounts.

I hereby withdraw the above and hence the Nomination Form may
be treated withdrawn and cancelled.

Date: Signature of MLA:

Name of MLA:

Constituency No:




To,
The Secretary
Delhi Legislative Assembly
Old Secretariat,
Delhi.

Subject: Withdrawal of Nomination.

Sir,
Please refer to my Nomination Form for Committee on
Estimates.

I hereby withdraw the above and hence the Nomination Form may
be treated withdrawn and cancelled.

Date: Signature of MLA:

Name of MLA:

Constituency No:




To,
The Secretary
Delhi Legislative Assembly
Old Secretariat,
Delhi.

Subject: Withdrawal of Nomination.
Sir,
Please refer to my Nomination Form for Committee on

Government Undertakings.

I hereby withdraw the above and hence the Nomination Form may
be treated withdrawn and cancelled.

Date: Signature of MLA:

Name of MLA:

Constituency No:




